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Supreme Court

Ajay Kumar Gupta v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 2140

Amit Kumar Rakesh v. State of U.P., (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
2119

Ashfaque Ahmed v. Competent Authority-9, Slum Rehabilitation Authority, (Manoj Misra and S.V.N.
Bhatti, JJ.), 2024 SCC OnlLine SC 2135

B.A. Harish Gowda v. Ravindra Reshme, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine
SC2111

CBI BS & FC Mumbai v. Manojdev Gokulchand Seksaria, (B.R. Gavai and K.V. Viswanathan, JJ.),
2024 SCC OnlLine SC 2141

Deepak Kumar v. State of U.P., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 2110

Directorate of Revenue Intelligence v. Krishna Singh, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024
SCC OnLine SC 2113

Dnyandev v. State of Maharashtra, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
2115

EPFO v. Vandana Garg, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra, 1J.), 2024
SCC OnLine SC 2123

Girish Gandhi v. State of U.P., (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 2142

Harish Chandra v. Union of India, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
2127

Hitesh Yadav v. Sanchit, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC OnLine SC
2133

ICAR v. Rajinder Singh, (J.K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 2137

J.K.V.B. Properties (P) Ltd. v. CIT, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 2112

Jain P. Jose v. Santosh, (Sanjiv Khanna and J.K. Maheshwari, JJ.), 2022 SCC OnLine SC 2337

Jawahar Brothers v. People's All India Anti - Corruption & Crime Prevention Society, (J.K.
Maheshwari and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC 2122

Kailash Chand Gian Chand Jain v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala
and Manoj Misra, JJ.), 2024 SCC OnLine SC 2129

Kaji Khan v. State of Bihar, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 2120

Maharana Pratap University of Agriculture & Technology v. Suresh Chandra Mehta, (P.S. Narasimha
and Aravind Kumar, JJ.), 2024 SCC OnLine SC 2130

Maitreyee Chakraborty v. Tripura University, (J.K. Maheshwari and K.V. Viswanathan, JJ.), 2024
SCC OnlLine SC 2143

Rajiv Kumar v. State of Bihar, (Aniruddha Bose and Sanjay Karol, JJ.), 2024 SCC OnLine SC 2114
Rajkaran Singh v. Union of India, (Hima Kohli and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 2138

S.8.S. Somayajulu v. A.P. Industrial Development Corpn., (J.K. Maheshwari and Sudhanshu Dhulia,
J1.), 2024 SCC OnLine SC 2128

Serto Chungnelin Kom v. State of Manipur, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 2131
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Shailendra v. State of Maharashtra, (J.K. Maheshwari and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine
SC 2124

State of Jharkhand v. Sunil Kumar Singh, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine
SC2118

Sugriv Apparao Kamble v. State of Maharashtra, (P.S. Narasimha and Aravind Kumar, JJ.), 2024
SCC OnLine SC 2121

Swati Priyadarshini v. State of M.P., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 2139

Thamarai Turst v. Mukundan S. Chettiyappa, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC
OnLine SC 2132

Trilok Chand Chaudhary v. State (NCT of Delhi), (Aniruddha Bose and Sanjay Karol, 1J.), 2024 SCC
OnLine SC 2126

Union of India v. Viraj Chetan Shah, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC
OnLine SC 2136

Venagro v. Incred Financial Services Ltd., (Prashant Kumar Mishra, J.), 2024 SCC OnLine SC 2134
Vivek Chawla v. State of U.P., (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 2116

Yunus Shah v. New India Insurance Co. Ltd., (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC
OnLine SC 2125

Allahabad High Court
Aftab Ahamad v. State of U.P., (Rajeev Misra, J.), 2024 SCC OnLine All 4249

Am Infratech Proprietorship firm v. Dfccil, (Shekhar B. Saraf and Kshitij Shailendra, JJ.), 2024 SCC
OnLine All 4244

Ambika Soni v. State of U.P., (Arvind Singh Sangwan and Mohd. Azhar Husain Idrisi, JJ.), 2024
SCC OnLine All 4233

Aniruddha Chaurasia v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 4264
Deepak Rajbhar v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4259

Dev Narayan v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4272

Dharmendra Jain v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnlLine All 4265
Dharmeshwar Dwivedi v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4274

Dileep Kumar Mishra v. State Public Service Tribunal U.P. Lko., (Rajan Roy and Om Prakash
Shukla, 1J.), 2024 SCC OnLine All 4270

Ghasita v. Board of Revenue, (Jaspreet Singh, J.), 2024 SCC OnLine All 4242
Gudar v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4275
Gyan Prakash Dwivedi v. State of U.P., (Manish Mathur, J.), 2024 SCC OnLine All 4267

Hi Tech Pipe Ltd. v. State of U.P., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2024 SCC OnLine All
4243

Indrapal Maurya v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4276

Indresh Singh v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4273

Jitendra v. Director of Consolidation, (Ajit Kumar, J.), 2024 SCC OnLine All 4282

Kamlesh Kumar Yadav v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 4266

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002263178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002262397

Kamlesh Kumar v. U.P. Khadi & Gramodyog Board, (Manish Mathur, J.), 2024 SCC OnLine All
4263

Kamta Lal v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4280
Kanti Deviv. State of U.P., (Raj Beer Singh, J.), 2024 SCC OnLine All 4248
Kapil Jaiswal v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4261

Kisan Sahkari Chini Mills Ltd. v. Labour Court, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024
SCC OnLine All 4245

Mahant Bhagwati Prasad Chela v. State of U.P., (Shamim Ahmed, J.), 2024 SCC OnLine All 4237
Mahendra Pal v. State of U.P., (Ajay Bhanot, J.), 2024 SCC OnLine All 4262
Mohd. Ali Husain v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4253

Mohd. Hamid v. State of U.P., (Ashwani Kumar Mishra and Gautam Chowdhary, JJ.), 2024 SCC
OnLine All 4232

Mohd. Muzaffar v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 4256

Mohd. Yasir Ali Khan v. State of U.P., (Yogendra Kumar Srivastava, J.), 2024 SCC OnLine All
4246

Mubarak v. State of U.P., (Ajay Bhanot, J.), 2024 SCC OnLine All 4255

Pappu v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 4251

Pavan Kumar v. State of U.P., (Raj Beer Singh, J.), 2024 SCC OnLine All 4247

Rahul v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4254

Rahul v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4258

Raju Maurya v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4278

Rakshpal Singh Jatav v. State of U.P., (Ajay Bhanot, J.), 2024 SCC OnLine All 4250
Ram Besh Yadav v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 4268
Rama Shankar v. Lala Waziri Lal, (Kshitij Shailendra, J.), 2024 SCC OnLine All 4238
Ranyjit v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4257

Sahil v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4252

Sanjay Kumar Tripathi v. Suryakali Tripathi, (J.J. Munir, J.), 2024 SCC OnLine All 4236
Sarita Kumari v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4239

Satya Prakash v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 4241
Shahnawaz v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4260

Shiv Mohan Shilpkar v. State of U.P., (Ashwani Kumar Mishra and Gautam Chowdhary, JJ.), 2024
SCC OnlLine All 4234

Shiv Nath v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4277

Siraj Ahmad Khan v. State of U.P., (Vivek Chaudhary and Narendra Kumar Johari, JJ.), 2024 SCC
OnLine All 4235

State of U.P. v. Birendra Bahadur Singh, (Rajan Roy and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 4240

Surya Dev v. Director of Consolidation, (Dinesh Pathak, J.), 2024 SCC OnLine All 4281
Swami Nath v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4279

Vinay Kumar v. State of U.P., (Manish Mathur, J.), 2024 SCC OnLine All 4269
Virendra Kumar Shukla v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 4271
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Andhra Pradesh High Court
D. Chaitanya Kumar v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2024 SCC OnLine AP 3806
Gollori Bosubabu v. State of A.P., (VRK Krupa Sagar, J.), 2024 SCC OnLine AP 3802

HMKS & MGSM College of Education v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2024 SCC
OnLine AP 3807

K. Purushotam v. State of A.P., (VRK Krupa Sagar, J.), 2024 SCC OnLine AP 3801

K. Ranga Prasad Varma v. Kotikalapudi Sitarama Murthy, (Venuthurumalli Gopala Krishna Rao,
J.), 2024 SCC OnLine AP 3804

Poreddy Janardhana Reddy v. Gandluru Usha Sree, (B. Syamsunder, J.), 2024 SCC OnLine AP
3805

Pulagam Nagarjuna Murali Krishna v. State of A.P., (V. Srinivas, J.), 2024 SCC OnLine AP 3803

Calcutta High Court
A.K. Ghosh & Co. v. Biman Bose, (Krishna Rao, J.), 2024 SCC OnLine Cal 7538
Alpita Ghosh v. State of W.B., (Kausik Chanda, J.), 2024 SCC OnLine Cal 7555
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Anup Das v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnlLine Cal 7549
Anuva Datta v. State of W.B., (Kausik Chanda, J.), 2024 SCC OnLine Cal 7556
Arjun Shaw v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 7551
Aryan Construction v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 7563
Ashok Ghosh v. State of W.B., (Kausik Chanda, J.), 2024 SCC OnLine Cal 7550

Ashoke Ghosh v. New India Assurance Co. Ltd., (Shampa Dutt (Paul), J.), 2024 SCC OnlLine Cal
7533

Babu Saha v. State of W.B., (Ajoy Kumar Mukherjee, J.), 2024 SCC OnLine Cal 7531

Bela Pal v. State of W.B., (Saugata Bhattacharyya, J.), 2024 SCC OnLine Cal 7541

Bina Barman v. State of W.B., (Kausik Chanda, J.), 2024 SCC OnLine Cal 7561

Biswadeep Sarkar v. State of W.B., (Ajoy Kumar Mukherjee, J.), 2024 SCC OnLine Cal 7532
Biswanath Mukherjee v. State of W.B., (Subhendu Samanta, J.), 2024 SCC OnLine Cal 7564
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Falakata Industries Ltd. v. State of W.B., (Rajasekhar Mantha and Ajoy Kumar Mukherjee, 1J.), 2024
SCC OnlLine Cal 7567

Governing Body of Kandi Raj College v. Indrajit Das, (Harish Tandon and Prasenjit Biswas, JJ.),
2024 SCC OnLine Cal 7535

Indira Sharma v. State of W.B., (Kausik Chanda, J.), 2024 SCC OnLine Cal 7548

Jagadish Saha v. State of W.B., (Kausik Chanda, J.), 2024 SCC OnlLine Cal 7554

Jiban Kumar Chowdhury v. State of W.B., (Kausik Chanda, J.), 2024 SCC OnLine Cal 7562
Krishnasis Maity v. Midnapur Municipality, (Bibhas Ranjan De, J.), 2024 SCC OnLine Cal 7540
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